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(d)  As per the Section 343 of the Delhi Municipal Corporation Act, 1957 the
Commissioner of Municipal Corporation is empowered to issue orders of demolition of
building or any work, which is in contravention to the provisions of the Act or byelaws
made there-under. However, as per the provisions of The National Capital Territory of
Delhi Laws (Special Provisions) Second Act 2011, which is valid upto 31.12.2014, status
quo is to be maintained in respect of all other areas within National Capital Territory of
Delhi as on 08.02.2007. Further all notices issued by any local authority for initiating
action against encroachment or unauthorized development in respect of the areas referred
in the Act shall be deemed to have been suspended and no punitive action shall be taken
till 31st day of December 2014.

Plans for sewage system in newly developed areas

13919. SHRI NARAYAN LAL PANCHARIYA: Will the Minister of URBAN
DEVELOPMENT be pleased to state:

(a) whether Central Government is preparing a plan to build sewage system in
deprived and newly developed areas, if so, the number of cities for which scheme is under
consideration; and

(b) whether Rajasthan has sent a proposal of 147.40 crore for first phase for
Jodhpur city if so, the details thereof?

THE MINISTER OF URBAN DEVELOPMENT (SHRIM. VENKAIAH NAIDU):
(a) No such proposal is under consideration.

(b) Under Jawaharlal Nehru National Urban Renewal Mission (JNNURM),
Government of Rajasthan had submitted 3 Detailed Projects Reports (DPRs) related to
Sewerage in Jodhpur, out of which one project was sanctioned with Additional Central
Assistance (ACA) commitment of ¥50.26 crore.

Development of Mithi river

13920. SHRI RAMDAS ATHAWALE: Will the Minister of URBAN
DEVELOPMENT be pleased to state:

(@) whether Government has received any request from the Government of
Maharashtra regarding grant of additional Central assistance under the development
project of Mithi river; if so, the details thercof as on date;

(b) the latest status of this proposal; and

TOriginal notice of the question was received in Hindi.
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(c) by when this proposal is likely to be finalised and the reasons for the delay

therein?

THE MINISTER OF URBAN DEVELOPMENT (SHRI M. VENK ATAH NAIDU):
(a) to (¢) The Government of Maharashtra had sent a proposal (revised Detailed Project
Report) for Additional Central Assistance (ACA) for Mithi River Development Project
Phase-II to the Ministry of Urban Development which was sent to Ministry of Water
Resources in September, 2010 for techno-economic appraisal. The Central Water
Commission (CWC) under Ministry of Water Resources has reported that they have yet
not received the requisite information/compliance report on their observations from the
State Government/ Mumbai Metropolitan Region Development Authority (MMRDA).
The proposal will be considered only after compliance to the comment/observation of
CWC by the State Government/MMRDA and all mandatory clearance.

Ludhiana metro transport project

3921. DR. KANWAR DEEP SINGH: Will the Minister of URBAN
DEVELOPMENT be pleased to state:

(a) the total amount of allocation for Ludhiana Metro Transport project;

(b)  whether Metro connectivity is planned in such a way so as to expand to future
Tier I and Tier II cities of Punjab, if so, the details thereof, if not, the reasons therefor;
and

(c) the details of the technological agreements signed with other countries so as

to bring in better metro rail technology to India?

THE MINISTER OF URBAN DEVELOPMENT (SHRI M. VENK ATAH NAIDU):

(a) Central Government has not allocated any funds for Metro Rail Project in Ludhiana.

(b)  No, Sir. Planning and proposing Metro Rail Projects is done by the concerned
State Governments.

© No, Sir. The Ministry of Urban Development has not signed any such
technological agreement with other countries.

Maintenance of ultra-modern bus stands in Delhi

13922. SHRI PARVEZ HASHMI: Will the Minister of URBAN DEVELOPMENT

be pleased to state:

(a)  whether it is a fact that the ultra-modern bus stands of DTC with steel frames

TOriginal notice of the question was received in Hindi.



